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programmes ke dairy, poultry, pig-
gery, efc. In addition, agricultural
labourers who usually fing only season-
al employment are provided employ-
ment opportunities during the slack-
seasons under rural works programmes
in Marginal Farmers and Agricultural
Labourers' Projects. For this provision
of upto Rs. 20.00 lakhs has been made
for five year project period ending
1075-76. The two Marginal Farmers
and Agricultural Labourers’ Projects in
West Bengal have identified 2486 and
481 agricultural labourers respectively
for benefits under various programmes.
The corresponding figures of agricul-
tural labourers who were provided off
season employment under the rural
works programmes in the two projects
are 738 and 400 respectively.

An important objective of the Fourth
Plan in the agricultural seclor, was to
enable as large a section of the rural
population as possible, including the
small cultivator, the farmer in dry
areas and the agricultural labour to
participate 1n development and share
its benefits. For achieving this objec-
tive, the Rural Works Programme was
started in 1970-71 (in the Non-Plan
Central Sector) and was subsequently
redesignated as Drought Prone Areas
Programme, which applies to the State
of West Bengal also.

A Standing Committee of Agricul-
tural labour consisting of Economists,
Experts, Officials of State Govern.
ments and Ministries of the Govern.
ment of India hasg been set up inter
alie to rivew the existing legislative
and other provisions for the Welfare
of agricultural labour.

Agriculture is & scheduled employ-
ment under the Minimum Wage Act,
1948. Under this Act the appropriate
Government fixes the wage rates of
different categories of agricultural
labourers from time to time.

Revision of cest of Cochin Shipyard

427, BHRI C. JANARDIIANAN: Will
the Winister of BHIPPING AND
TRANSPORT be plensed to state:

(a) whether the estimated cost of
e Coechin Shipyard has been revis-

ed to Ra. 75 ciiwes 2rom Rs. 47 croves;
3458 LS8,

(b) if so, the facts wund reasons
therefor; and

(¢c)- the present stage of the work
of the Cochin Shipyard?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
(a) Proposals for the revision of the
original cost of Rs. 4542 crores to
Rs. 74.29 crores have been received
from Cochin Shipyard Limited and are
presently under consideration of the
Government.

(b) Basic factors which have con-
tributed to the increase in the estim-
ated cost are:—

(1) Increase in cost of materials and

labour since 1968, when the
original estimate was prepared.

(ii) Increase due to modifications
found necessary during detailed
design/construction.

(iii) Increase on account of Sales
Tax, conseguent on the transfer
of the Project from Government
to Company.

(iv) Increase in customs duty.

(v) Increast in the value of con-
tracts for major items of work,
resylting from wvarious contri-
butory factors.

(¢) Civil works like land acquisition,
reclamation, project roads (1st phase),
paint store, oil store, training school
complex, compressor room, main re-
ceiving station, laboratory weigh bridge
and gate house have been completed.
Civil works connected with General
Store, Maintenance Shop, Hull Shop
and Assembly Shop, Locker Rooms,
Permanent Power Supply system (1st
phase), permanent Water Supply Sys-
tem (Phase II), Machine and Engine
Shops and Administrative Block are
in progress. The Mould Loft and Qut-
fitting Warehouse are getting ready.
Building Dock has been excavated and
enclosed by sheet piles and RCC piling
of dock bottom has progressed, Sheet
piling of the dock wall of the Repair
Dock and Quay No. 2, construction of
anchor walls and excavation of earth
are progressing. Sheet piling of quays
1 and 8 has been completed. Qut of a
fotal of about 332 items of machinery
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and equipment required for the pro-
ject, 261 items including 64 items to
be imported have been ordered. Of
the items ordered 182 ems have al-
ready been received, including 53 items
from abroad. The 1i1emuaining equip-
ment are mosily short-lead items.

Decision on recommendations of Bonus
Commission Report

428. SHRI INDRAJIT GUPTA: Will
the Minister of LABOUR be pleased to
state:

(a) whether Government have taken
a final decision on the recommenda-
tions of Bonus Commission Report;

(b) if so, the salient features there-
of, and
(¢) if not, the reasons for the delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) to (c). Deci-
sions are yet to be taken on the re-
commendations made in the report of
the Bonus Review Commiitee,

Regularisation of Ad hoc promotions
in office of R.P.F. Commissioner,
Patna

429, SHRI RAMAVATAR SHASTRI:
Wil the Mimster of LABOUR be pleas-
ed to state:

(a) whether sufficient numbers of
Upper Division/Head Clerkg working
in the office of the Regional Provident
Funds Commissioner, Bihar, Patna are
still on ad-hoc promotions since long;
and

(b) if so, the reasons for not re-
gularising the said ad-hoc promotions?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): The Employees’
Provident Fund authorities have re-
ported as under:—

(a) As on 31-12.1974, 6 Head Clerks
and 21 Upper Division Clerks were
working on ad-hoc basis in the Region-
al Office, Bihar, Patna.

(b) (i) Non-availability of regular
vacancies in the cadre of Head Clerks
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as also pendency of disciplinary pro-
ceedings in three cases.

(ii) Non.availability of matching
number of examination qualified candi-
dates in the cadre of Upper Division
Clerks as regularisation in that cadre
is made in the ratio of 50:50 between
senjority quota and examination gquota
employees.
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Construction of All-weather Road

Bridge at Ghograghat

431. SHRI B. R. SHUKLA: Wil] the
Minister of SHIPPING AND TRANS-
PORT be pleased {o state:

(a) whether any traffic studies have,
been made in connection with tem.





